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BEFORE THE NATIONAL GREEN TRIBUNAL DELHI AT NEW
DELHI
0.A. NO. 880/2024

IN THE MATTER OF:-

News  Item titled”HTbadbenaidas 500  FAwD

G

FeUHSIH BT ed, HSIYSMMY” appearing in Navbharat

Times dated 25.06.2024.
...PETITIONER
VERSUS

PCCF & ORS ...RESPONDENT(S)

REPORT ON BEHALF OF RESPONDENT NO. 1 & 2 IN
COMPLIANCE OF ORDER DATED 24.10.2024
MOST RESPECTFULLY SHOWETH:-

1) That the present status report is being filed on behalf of’ Respondent |
and 2 in compliance of order dated 24.10.2024 passed by this Hon’ble

Court in the above captioned matter.

2) That it 1s most humbly submitted that an mspection was carried out and
according to the report dated 24/01/2025, it is submitted that the land in
dispute 1s not a forest land/ridge and the same is under the jurisdiction
of DDA. During the inspection it was found that land in question has
juggis and qabristan. The copy inspection report dated 24/01/2025 is

annexed as Annexure-1.



3)

4)

It is further submitted that the answering respondent has issued a letter
dated 10/02/2025 for the joint inspection to the land owning agency i.e
DDA, in order to ascertain that whether any tree offence has occurred

on the land in dispute. The copy of the letter is annexed as Annexure-

2.

That the above report is being filed for kind perusal of this Hon’ble

Court and for further directions as deemed appropriate by this Hon’ble

Court.

L]

ANSWERING RESPONDENT

DCF (SOUTH)/ FOREST DEPARTMENT

@ 2
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OFFICE OF DEPUTY CONSERVATOR OF FOREST'S(SOUTH)

NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD, NEW DELHI. 110044,

¥. No. 03/DCF(S)/Land/Misc.2024-25) @ _ Dated: (0 |0 |2 K~
|

To,

I." The Sub -Divisiona] Magistrate (Saket)
Office of the Sub —Divisional Magistrate (Saket)
South District, MB Road Saket
New Delhi-110017.

IS

The Deputy Director (Horticulture), DDA
Horticultyre Division — A 415-416, Pocket C,
Sheikh Sarai Phase 1,Sheikh Sarai,

New Delhi, Delhj 110017.

Sub:  Request for identification of areas of encroachments in Saket as per Notice dated
29.07.2024 of Hon’ble NGT in O.A. 880/2024 titled as News Item titled “TTHd &
SIS & 9 ¢ s00 i T TP T Fo a9 3, i & o
appearing in the Navbharat Times dated 25.06.2024-reg,

Sir,

In pursuance to the Notice dated 29.07.2024 of Hon’ble NGT in O.A. 880/2024 titled as

News Item titled “H%d ¥ SHTa} F g7 T 500 AT B TP T Toar arer s

& 7, K SITY” appearing in the Navbharat Times dated 25.06.2024.

With the notice is attached order dated 22.07.2024, vide which the following has been
observed by the Hon'ble Tribunal:-

Enclave and Sakey Sports Complex in Saket, New Delhi

3. 4s per the news item, about 500 huts have been built in the Jorest area. There are also
allegations of dumping and burning of garbage including plastic and rubber in the Sorest. This is
CULSIng severe inconvenience to the residents of nearby area, Furthermore, the encroachers are
HOW Irying 1o build permanen; houses here. If they are not removed SOon, this entire forest will be

destroyed. It is alleged thar even after inspection of the area by the Jorest department, no action

has been taken



Conservation Act, 1980 and the Environment Protection Act, | 986.

In this regard, a preliminary inspection has been conducted by forest officials and it has been

found that the area pertains to DDA therefore a joint identification is fixed on 13.02.2025 in the areas

This issues with the approval of DCF (S).

had
ange Officer
South Forest Division

Encl. as above:
Copy to:

1. The DCF (South), South Forest Division, for kind information and necessary action,

. z dg,ii lOi""/-"’{

Range Officer
South Forest Division
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